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Shri A. V. Raghavan: May I know
whether the Government is aware of
the fact that in anticipation of central
sanction, the Government of Kerala
has already taken up the Kuttiadi
project?

Shri Alagesan: I did not catch the
hon. Member quite correctly. I said
that in regard to the Kuttiadi pro-
ject, we have asked them to invite
tenders and certain preliminary works
have also commenced on the project.

Shri Warior: May 1 know what
steps the CWPC has taken to resolve
the dispute, or shall I say controversy,
in regard to the sharing of water
between Madras State and the Kerala
State?

Shri Alagesan: This will be taken
up with the Planning Commission
goon and we will be able to go ahead
with the project.

Contamination of Drinking Water in
West Delhi
+
[ Shri P. R, Chakraverti:
Shri R. C. Dubey:
*943. Shri Ram Sewak Yadav:
Shri Bhagwat Jha Aszad:
 Shri P. C. Borooah:

Will the Minister of Health be
pleased to state:

(a) whether drinking water supply
in West Delhi comprising Moti Nagar,
Ramesh Nagar, Kirti Nagar ete. is
contaminated;

(b) whether it is a fact that in
order to supply water for widening
the Najafgarh Road, the water mains
have been tapped at several places;
and

(c) whether Government have
received complaints from people
about stomach ailment?

The Deputy Minister in the Minis-
try of Health (Dr D. S. Raju): (a)
No, Sir.

(b) Yes, Sir. The water mains have
been tapped at a few places.
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(e) No, Sir.

Shri P. B, Chakraverti: May I know
whether the Government are aware
that wood and not lead was used for
sealing the leakages in the water
mains?

Dr. D. S. Raju: Some wood pieces
were used to plug the mains. Subse-
quently the municipal authorities and
engineers went to the spot and
corrected the mistake. They advised
that proper plugs should be used.

Shri P. R. Chakraverti: May I know
if the Government have taken any

steps to penalise the officers con-
cerned?

Dr. D. 8. Raju: It is for the Corpo-
ration to take action.

Shri Shiv Charan Gupta: May 1
know if it was done with the permis-
sion of the Corporation or unautho-
risedly and if unauthorisedly what
action has been taken against the
persons concerned?

Dr. D. 5. Rajun: It appears it was
done unauthorisedly.
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The Deputy Minister in the Minis-

try of Health (Dr. D. S. Raju): (a)
Yes.

(b) It has been decided to extend
the Contributory Health Service





